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0paUa1 of B ..... cIa of State BIIDk .t 
PothJ. Block Headqaarten of 

l'anIe. matria ID Bihar 

4907. SHRI HALlMUDDlN AHMED: 
Will tlae Minister of FINANCE be 
pleaaed to Itate:~ 

fa) whether Pothia Block Headquarter. 
of Pumea diltrict in Bihar i. a big bUliness 
centre and i. also fair revenue earning 
place; a 

(b) whctloerStateBankoflndiaproposed 
to upgrade ill pay office there to a branch 
office; and 

Ie) iflO, when and by what' time it &ball 
ltart functioning? . 

THE MINISTER OF FINANCE AND 
llEVENUE AND BANKING (SHRI 
H. M. PATEL): a) to (c). Pothia, 
the hcadquartel'l of a Community 
DeYelopment Block in Pumea 
Dbtrict, Bihar is reported to be 
unbanked. State Bank of India Ru, how. 
.... , reported that it hu a aub-oflice 
(not Pay Oftice) at another centre bf the 
oamc name, formerly In Pumea Dutrict 
but now in Katihar Diatric&. The Bank 
baa allO reported that according to ill 
~t _ent the ban1:ingneocil of the 
cdltrC arc adequately met by itaSub-Of6A:e 
and that it hu DO immediate propCMl for 
uJllll'lldilll thia Sub-ollice intQ a lu18edpd , 
loraMh. 
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41108. SHRI BHARAT SINGH CHO-
W1fAN : Will the MinUter of FINANCE 
be pleased to atate: 

(aJ whether lTC, Gluo and Rec1en 
Coleman have i.ued eqQity ab_ to Don-
resident companiCi for IWDg their trade 
markain India; 

(b) whether ~hey have applied for per-
mialon to continue the \lie of the foreip 
trade marb underaection 118 ofFERA; ani 

(c) irao, the outcome thereof? 

THE MINISTER OF FINANCE 
AND REVENUE AND BANKING 
(SHRI H. M. PATEL): (a) lTC anti 
Reckitt Colman have not iaued any 
wares to princip8la towards use of 
trade marks. Gluo Laboratoria 
Limited had iaued shares worth Re. I' 5 
crores to their U.K. P incipall on the lit 
March '947. At that time Government'. 
permiuion was not required either for 
remittance or for iIIue of shares to Doa-
residenll. 

(b) and (c). ProviaioDl of Section III 
of he FERA are not attracted aince the 
trade markl are proprietory and owned by 
Gluo Laboratoria Limited. 

Viaitbyt_m.ofEdJton •• dJo_ 
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World BIIDk/IDA A.alataace 

1,909. SHRI RA.jKESHAR SINGH: 
Will the Minilter of FINANCE be pleased 
to Itate: 

(a) whether a World Bank lpomored 
team ?f editon and lenior journaliJota ia 
lome Important neWlpaperl, of the USA. 
Europe, Australia and Japan have recently 
vilited India for international coverage to 
neWlpaper, on the volume and range of 
World bank/IDA Alliatance to India and 
degree of self help wown in India; 

(b) if 10, the projectl viJoited by the team 
in the field of irrigation, Agriculture rural 
development, Imall and cottage indUltriea 
and urban development; and 

(c) the particulan of reaction of the 
team ? 

THE MINISTER OF FINANCE AND 
REVENUE AND BANKING (SHRI 
H. M. PATEL): (a) YCI, Sir. 




